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JOINT INSPECTION REPORT OF M/S V.R.S. FOODS LTD., UNIT 3 & 4, 

BULANDSHAHR, U.P., ON 13/06/2023 IN COMPLIANCE TO DIRECTION ISSUED 

BY HON’BLE NATIONAL GREEN TRIBUNAL IN O.A. NO. 753/2022, MANVIR 

TEVTIYA & ORS. VS STATE OF UTTAR PRADESH  – REG.  

1. Background 

 

Hon’ble NGT vide order dated 15/03/2023 in the matter of Manvir Tevtiya & Ors. Vs State Of 

Uttar Pradesh in Original Application 753/2022 had directed following:  

 

“According to report dated 02.03.2023, there is no serious violation but we find the 

report to be incomplete. As per standards laid down at Serial No. 56 in the schedule to the EP 

Rules,  Nitrate has to be below 10 mg/l which has not been verified. The TSS has been found 

to be 76 mg/l against limit of 50 mg/l (according to the test report) but the report has assumed 

the standard to be 100 mg/l. Further, we do not find reference of CTO granted to both the units 

and consented limits and mode of disposal of treated effluents. Instead of permitting discharge 

into drain, the first option would be to go for ZLD with complete recirculation  system and 

other option to use for horticulture failing which stringent standards need to apply and not 

relaxed standards.   

In view of above, we are left with no option except to constitute another Committee 

which will now be headed by Scientist ‘E’ to be nominated by CPCB, R.O, State PCB and 

District Magistrate, Bulandshahr. The said Committee may make an independent inspection in 

the light of above observations and also source of ground water. Report may be filed on or 

before  June 30, 2023 by e-mail at judicial-ngt@gov.in preferably in the form of searchable 

PDF/  OCR Support PDF and not in the form of Image PDF and a copy thereof may also be 

served  on project proponent (PP) to enable the PP to file his response, if any, before the next 

date. “ 

 

In compliance to the aforesaid direction, a joint committee of officials from Central Pollution 

Control Board, Delhi, Regional Office, Uttar Pradesh Pollution Control Board (UPPCB), 

Bulandshahr and Naib Tehsildar-(Sadar) Bulandshahr, carried out the joint inspection of the 

units on 13/06/2023. 

 

2. Inspection of M/s VRS Foods Ltd., Unit-3 & 4, Gulaothi, District- Bulandshahr (U.P.) 

on 13/06/2023 by Joint team of officials from CPCB, UPPCB and District 

Administration-Bulandshahr. 

 In compliance to the Hon’ble NGT order dated 15.03.2023 inspection of  M/s VRS 

FOODS LTD., Unit-3 & 4, Gulaothi, Bulandshahr (U.P.) (hereinafter referred as ‘the 

units’) was carried out on 13th June, 2023 by a joint committee comprising of the 

officials from Central Pollution Control Board (CPCB) Delhi, Regional Office- 
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Bulandshahr, Uttar Pradesh Pollution Control Board (UPPCB) and District 

Administration-Bulandshahr.  

 At the site, it was observed that both M/s VRS Foods Ltd., Unit 3 & Unit 4 are located 

adjacent to each other at Gulaothi, Bulandshahr.  

 Prior to the entry into the units, the joint team visited the surrounding and nearby areas 

around both the units to trace any bypass/ effluent discharge point in the drain. The 

team observed that the outlets from the ETPs of both units (Unit 3 & 4) are discharging 

into the drain flowing in front of the unit; it was also observed that the recipient drain 

originates from the outlets of ETPs of Unit 3 and Unit 4. No outlet other than ETP 

outlets were observed at the time of visit.  Sample was collected from the drain 

downstream of the outlets of both units for further physico-chemical analysis. 

Analysis results are presented in Table-2.   

 The joint team then visited the premises of both the units for performance evaluation 

of effluent management system and record keeping.   

 During inspection both the units were found operational and their ETPs were found 

fully functional.  

 The samples were collected from ETP Inlet, Primary clarifier Outlet, Aeration Tank, 

Secondary clarifier Outlet and ETP Outlet in Unit-4 and from ETP Inlet, UASBR 

(Anaerobic) Outlet, Aeration Tank, Secondary clarifier Outlet and ETP Outlet in Unit-

3.  

 Both the units are abstracting ground water through borewells. For physico-chemical 

analysis of ground water quality the samples from the borewell of both the units and 

two samples from nearby hand pumps located outside the unit’s premises were taken. 

The analysis results are tabulated in Table 1. 

 At the time of inspection, both the units were not reusing or recycling any treated 

wastewater for any purpose. All the treated effluent was being discharged into the 

drain as permitted in the consent. However, the unit representative informed that they 

reuse the treated water for irrigation, gardening and crate washing.  

 

2.1 Major observation and recommendations of the joint inspection team w.r.t. 

M/s VRS Foods Ltd., Unit-4 are as below: 

1. On the day of visit, the unit and its effluent treatment plant (ETP) were found 

operational. 

4
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2. The unit is having valid consent to operate for processing of 400 KLD of milk to 

produce the milk products (Skimmed milk powder (SMP), Ghee, butter, loose 

milk and cream). The Consent to operate under Water Act, 1974 & Air Act, 1981 

is valid till 31.12.2024. 

3. The unit has installed ETP of 600KLD and as per consent it is allowed to 

discharge treated effluent into drain.  

4. At ETP, no flowmeter was found installed at inlet and flowmeter installed at outlet 

was without totalizer. Unit is maintaining logbook of ETP outlet by recording 

hourly readings from flowmeter. 

5. The ETP comprises of Oil & grease trap tank Equalization 

tankchemical/lime dosing tank Primary clarifier aeration tank  

secondary clarifier Outlet & Sludge drying bed.   

6. Online continuous effluent monitoring system (OCEMS) was found installed at 

the outlet of ETP and it was displaying values as TSS -21.3mg/l, BOD - 10 mg/l, 

COD-59 mg/l and pH value was showing error. 

7. The unit is having CGWA NOC valid till 18.7.2023 with daily abstraction 

permission of 250KLD. As per the logbook records average freshwater 

abstraction was found 229.1 KLD which is within permitted limits. The specific 

freshwater abstraction is calculated as 3.22 KL/MT. 

8. The unit has processed an average of 64.09KLD of milk per day based on data 

for May and 13 days of June 2023, against the consented amount of 400 KLD of 

milk processing. 

9. The average flow from ETP is approx. 402.8 KLD whereas the specific water 

discharge is approximately 5.67 KL/MT of total production of 71 TPD. The 

notified wastewater discharge norm under Schedule I of Environment 

(Protection) Rules, 1986 (EPA Rules) for Dairy sector is 3KL/KL of milk 

processed.  

10. The inspection team has collected samples from inlet, Primary clarifier Outlet, 

Aeration Tank, Secondary clarifier Outlet and ETP Outlet for verification of 

compliance of treated effluent. 

11. As per the analysis of the samples collected by the inspection team, treated 

effluent was found complying for pH – 8.2 (against standards of 6.5 – 8.5), BOD 

– 06 mg/l (against standards of 30mg/l), COD- 43 mg/l (against standards of 250 

mg/l), TSS – BDL (against standards of 100mg/l); Nitrate (NO3-N) – 8.08 mg/l 

(against standards of 10 mg/l) and Oil & Grease – BDL (against standards of 10 

mg/l), when compared with EPA (Rules) 1986, notified standards for Dairy and 

consented discharge norms of the state pollution control board. 

12. The unit has processed 64.1 MT of milk during the 44 days and which makes 3.57 

KL of borewell water abstracted per KL of milk. 

13. The groundwater collected from the borewell in the unit premises was found to 

have pH – 7.8, COD- BDL, and colour-BDL, whereas the values of total hardness, 

total alkalinity and TDS were found to be higher than acceptable limit but were 

well within the permissible limits as per IS 10500 standards for drinking water. 
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2.1.1 Recommendations of the committee w.r.t M/s VRS Foods Unit-4 are as 

follows: 

i. Unit shall explore the options for maximum reuse/recycle of treated effluent in 

horticulture, agriculture and irrigation in unit premises and nearby fields. 

ii. Unit shall install an electromagnetic flowmeter at inlet and outlet of ETP with 

totalizer display. 

iii. Unit shall store the ETP sludge in a separate covered storage area and maintain 

logbook for sludge generation and disposal. 

iv. Unit shall regularly clean the drain chambers and open channel near the 

premises for any deposition in drain. 

v. Storm water drains inside the unit premises must be separate and shall not 

intermix with effluent channels either untreated or treated. 

 

2.2 Major observation and recommendations of the joint inspection team w.r.t. 

M/s VRS Foods Ltd., Unit-3 are as below: 

1. The unit and its effluent treatment plant (ETP) was found operational. 

2. Unit is involved in processing of milk and preparation of lactose with 

consented production capacity of 10 TPD. 

3. The unit has installed ETP of 100KLD and as per consent it is allowed to 

discharge treated effluent into drain.  

4. Flowmeter is installed at outlet of ETP, without totalizer and provides 

instantaneous values only, no flowmeter installed at inlet of ETP. Logbook for 

outlet flowmeter is maintained by logging in 12 values in 24 hours. 

5. The ETP of the unit is based on biological (Aerobic & Anaerobic) treatment, 

with anaerobic reactor (UASBR) followed by aeration and secondary clarifier. 

6. OCEMS system is installed at the outlet of ETP. 

7. The unit is having CGWA NOC valid till 29.09.2026 with daily abstraction 

permission of 250KLD. As per the logbook records average freshwater 

abstraction was found 107.3 KLD which is within permitted limits. The 

specific freshwater abstraction is calculated as 14.11 KL/MT. 

8. As per logbook provided by the unit, the average production of lactose for May 

and 13 days of June is approximately 7.6 TPD which is within the consented 

value of 10TPD. 

9. The average flow from ETP is approx. 71 KLD and the specific wastewater 

discharge is approximately 9.34 KL/MT of product. 

10. The inspection team has collected samples from inlet of ETP, UASBR tank, 

aeration tank, secondary clarifier and final outlet of ETP for verification of 

compliance of treated effluent. 

11. As per the analysis of the samples collected by the inspection team, treated 

effluent was found complying for pH – 8.5 (against standards of 6.5 – 8.5), 

BOD – 06 mg/l (against standards of 30mg/l), COD- 42 mg/l (against standards 

of 250 mg/l), TSS – 16 (against standards of 100mg/l); Nitrate – 9.8 mg/l 

(against standards of 10 mg/l) and Oil & Grease – BDL (against standards of 

10 mg/l), when compared with EPA (rules) 1986 and consented discharge 

norms of the state pollution control board. 

12. The MLSS and MLVSS values in the aeration tank was 9181 and 5551 mg/l 

respectively and the ratio of MLVSS and MLSS is 0.60 observed.  
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13. The ground water collected from the borewell in the unit premises was found 

to have pH – 7.4, COD- BDL, colour-BDL whereas the values of total 

hardness, total dissolved solids and total alkalinity were found to be higher 

than acceptable limit but were within the permissible limits as per IS 10500 

standards for drinking water. 

 

2.2.1 Recommendations of the committee w.r.t M/s VRS Foods Unit-4 are as 

follows : 

i. Unit shall explore the options for maximum reuse/recycle of treated effluent 

in horticulture, agriculture and irrigation in unit premises and nearby areas. 

ii. Unit shall install electromagnetic flowmeter at inlet and outlet of ETP with 

totalizer display. 

iii. Unit shall store the ETP sludge in a safe place and maintain logbook for 

sludge generated and disposal. 

iv. Unit shall clean the drain chambers and open channel near the premises for 

any deposition in drain. 

v. Storm water drains inside the unit premises must be separate and shall not 

intermix with effluent channels either untreated or treated. 

Detailed inspection reports of both the units including analysis results of ETPs, observations 

and recommendations are mentioned in subsequent pages.  

 

3. Analysis results of ground water samples collected from industrial premises & 

surrounding areas and recipient drain 

 3.1 Analysis results of ground water samples: 

 

 The inspection team has collected samples from one borewell each at Unit-3 & Unit- 4 as well 

as two hand pumps located within 500 meter of the unit premises and analysed the samples of 

groundwater. The analysis results of groundwater samples are provided in Table 1 below: 

 

Table 1: Analysis results of groundwater samples from unit’s borewell and handpumps 

    Location 

 

 

 

 

Parameters 

Borewell 

of Unit-

III 

Borewell 

of Unit-

IV 

Handpump-1 

in Gulaothi 

Handpump-2 

in Gulaothi 

Acceptable 

limit BIS-

10500* 

Permissible 

limit in 

absence of 

alternate 

source – BIS-

10500* 

pH 7.4 7.8 7.4 7.6 6.5-8.5 6.5-8.5 

COD BDL BDL BDL BDL - - 

Conductivity 830 955 1374 1449 - - 

TDS 562 642 936 946 500 2000 

Total Hardness as 

CaCO3 
292 287 236 182 200 600 
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Total Alaklinity as 

CaCO3 
386 414 578 520 200 600 

Chloride 21 29 63 124 250 1000 

Flouride 0.74 0.89 0.66 0.81 1 1.5 

Nitrate 

(NO3-N) 
1.89 3.91 8.5 7 45 45 

Nitrite 

(NO2-N) 
0.02 0.05 0.1 0.14 - - 

Colour BDL BDL BDL BDL 5 (Hazen) 15 (Hazen) 

Parameters  (all values are in mg/l except pH, Conductivty - µmho/cm  & colour-colour unit) 

*Standards IS 10500: 2012 Drinking water-Specification (Amendment No. 1 June 2015) 

 

 Borewells at Unit-3 & unit-4 – Borewell at the unit 3 & 4 is the fresh water source for 

industrial activity of the unit. The ground water collected from the borewells of both the 

units were found to have pH – within limits, COD- BDL, colour-BDL whereas the values 

of total hardness, total dissolved solids and total alkalinity were found to be higher than 

acceptable limit but were within the permissible limits as per IS 10500 standards for 

drinking water. 

 Handpump-1 – At Gulaothi near Smile care clinic & Yadav Hotel (28.590557, 

77.788600) which is located at approx. 150-meter aerial distance from unit. The ground 

water collected from this handpump-1 outside the unit near Yadav Hotel, Gulaothi was 

found to have pH – 7.4, COD- BDL, colour-BDL whereas the values of total hardness, 

total dissolved solids and total alkalinity were found to be higher than acceptable limit 

but were within the permissible limits as per IS 10500 standards for drinking water. 

 Handpump-2 – Gulaothi near Ramnagar Mohalla and Bilal Masjid (28.593662, 

77.787423) which is located at approx. 300-meter aerial distance from unit. The ground 

water collected from this handpump-2 outside the unit near near Ramnagar Mohalla and 

Bilal Masjid was found to have pH – 7.4, COD- BDL, colour-BDL whereas the values of 

total dissolved solids and total alkalinity were found to be higher than acceptable limit 

but were within the permissible limits as per IS 10500 standards for drinking water. 

 

3.2 Analysis result of local recipient drain of the units: 

 Treated effluent from the ETP outlet of Unit-3 and Unit – 4 is discharged to a local chamber 

outside the unit premises, and the chamber outflows as local drain carrying discharge from 

both the units. 

 At upstream of the units no discharge was observed.  

 Sample was collected from the drain downstream of the outlets of both units for further 

physico-chemical analysis. Analysis results are presented in table below: 
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Table 2: Analysis results of the drain sample  

Sampling 

location 

Parameters  (all values are in mg/l except pH, Conductivity - µmho/cm  

& colour-colour unit) 

Colour pH BOD COD TSS TDS Nitrate-N 

(NO3-N)  

Nitrite-N 

(NO2-N)  

Downstream to 

Unit gate 

BDL 

<0.5 

6.8 132 562 91 1040 2.83 BDL 

<0.01 

 The recipient drain outside the premises of the unit originates from the local chamber receiving 

discharge from the ETP outlets of both units. 

 The samples collected from the drain outside the unit which carries effluent from the ETP 

outlets of Unit-3 and Unit-4 has been found to have higher values of BOD- 132mg/l; COD- 

562mg/l; TSS- 91 mg/l as compared to the analysis values of samples collected from the ETP 

outlets of both the units. 

 It was observed that the recipient drain was having three chambers in the stretch of the drain 

flowing in front of the units. The discharge from both ETP outlets in first chamber was visually 

cleared, whereas scum was found deposited in the next two chambers which may be causing 

higher values of BOD, COD and TSS in drain when mixed in flow with treated effluent. 

 

Recommendation: 

 Unit shall ensure regular cleaning of chambers to ensure the free flow of wastewater and to avoid 

any kind of deposition in the chambers. 
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4. INSPECTION REPORT OF M/S VRS FOODS LTD, UNIT-4, GULAOTHI, BULANDSHAHR, 

U.P. 

 General Information & Operational Details                                           Date of Inspection 13.06.2023 

1.  
Name & complete Address: 

VRS Foods Ltd. Unit -4, Old Bus Stand, Gulaothi, Bulandshahar 

2.  
Geographical Coordinates  

(Latitude and Longitude) in 

Decimal 

N: 28.590531 

E: 77.787012 

 

 
3.  

Name of the: occupier/ contact 

person(s) with designation: 

a) Telephone/Mobile(s) 

b) E-mail ID(s) 

Mr. Rajendra Sharma, Unit Head  

9837750888 

Mr. Naveen Kumar 

9837026520, naveen.kumar@parasdairy.com 

4.  Date/year of  commissioning 1994 

5.  Name of SPCBs Regional Office UPPCB, Regional Office - Bulandshahar 

6.  
Operational Status of the unit 

 
Operational 

7.  Operational Schedule 

24hours Operation hours per day 

350-360 Number of Working days per year 

 

8.  

Approximate Distance (Km) from 

River Ganga / or its tributary 

(specify name of the tributary) 

(measure via Google map) 

Kali East- ~ 3.5KMs 

9.  

Manufacturing process flow chart 

for each product 

(Flowchart to be attached) 

Process flowchart of Skimmed Milk Powder enclosed at 

Annexure 1 

10.  

CGWA NOC status 

Validity with date 

(Valid copy  to be  

attached) 

If not valid, whether Applied for 

renewal? 

(application and expired NOC copy to be  

attached) 

NOC from CGWA as a permission 

to abstract groundwater 

(copy to be  attached) 

  18.07.2023 Copy enclosed at Annexure-2 

11.  

Consent Status 

Validity with date 

(Valid copies  to 

be  attached) 

If not valid, whether Applied for 

renewal? 

(application and expired consent copies 

to be  attached) 

Consent to Operate issued under 

Water Act, 1974 by SPCB 

(copy to be attached) 

 

31.12.2024 

 

Copy enclosed as Annexure-3 

Consent to Operate issued under 

Air Act, 1981 by SPCB 

(copy to be attached) 

 

 

31.12.2024 

Copy enclosed as Annexure-4 

10

46



Page 11 of 31 

              

Authorization for Hazardous Waste 

Disposal issued under Hazardous 

and Other Wastes (Management & 

Transboundary Movement) Rules, 

2016 by SPCB (copy to be  

attached) 

30.03.2026 

Copy enclosed as Annexure-5 

12.  

Product(s) & Capacity- 

 

{For all main product(s) and By-

product(s)} 

i. TOTAL Permitted production (As per consent): 

Raw material (in nos. and weight in TPD): Semi-

finished/Finished product (in TPD): 400 KLD (approx. 

412TPD) 

Other(s): 

 

ii. ACTUAL TOTAL production (during the inspection): 

Raw material (in nos. or weight in TPD): 64.1 KG/day raw 

milk (approx. 64 KLD) 

Semi-finished/ Finished product (in TPD): Total Raw milk 

2819.997 MT, Ghee – 200.59 MT, Skimmed Milk Powder- 

2.3 MT for 44 days (31 days of May and 13 days of June, 

2023) – Total production= 71 TPD 

Other(s):  

 

13.  

Type of Industry / Processes 

involved in operation (such as 

electroplating/ fabrication of parts/ 

assembly of parts/ automobile 

parts/ service station/ etc.) 

 

Dairy and milk processing 

14.  

RAW WATER SUPPLY 

Source(s) of raw water supply Borewell/ Tubewell 

In case of Borewell/ Tubewell, 

 

 

Logbook maintained:(Yes/No)  

(Last three months’ logbooks to be 

attached) 
 

Whether flow meter with totalizer installed at borewell line - Yes 

 

No. of Borewell(s) found in the unit premises having flow meter 

with totalizer installed: 01 No 

 

Type of Flowmeter:  electromagnetic 

 

Instantaneous flow rate Reading: 44.9 

..m3/hr 

Totalizer Reading during visit: 

66852.050m3 

 

 

 

 

 

 

 

 

 

 

 

 

15.  

 Production process, 

Washing, etc. 
Domestic Others (specify) 

Average Water Consumption 

(KLD) 

(based on logbook of Water 

abstracted) 

229.1 KLD (Calculated 

for 44 days of May and 

13days of June, 2023) 

-  

 (mention these values 

for all the borewells 

with flowmeters) 
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Water abstracted during the 

inspection (KLD) 
195 KLD -  

Water Consumption in KL/ MT of 

product 

3.22 KL/MT ( For avg. 71 

TPD of all products) 
-  

16.  

EFFLUENT TREATMENT PLANT                                  Installed (Yes) 

Status of ETP/ PETP Operational 

Sample collected during inspection 
 Yes  

 

Type of Sampling  Grab 

Designed capacity of ETP /PETP 

(in KLD) 

600 KLD 

Names of all treatment units  

(Flowchart to be attached) 
Also, mention name of operational 

treatment units 

InletOil & grease trap tank Equalization tankchemical/lime 

dosing tank Primary clarifier aeration tank  secondary 

clarifier Outlet & Sludge drying bed to local drain discharge 

to Gulaothi drain and ultimately to Kali East river 

 
Processes from where wastewater 

streams reaching ETP/ PETP 

Milk processing and packaging area 

Type of treatment process 

 

Physico-chemical followed by Biological (Aerobic) without 

tertiary treatment  

17.  
Name of chemical(s) consumed in 

ETP/ PETP and their quantity (in 

Kg/day) 

Alum-75-150 Kg 

DAP-5 Kg per Week 

Urea-5 kg per week 

18.  

System of chemical mixing for 

solution preparation  (Manual/ 

Mixer) 

Mixer 

19.  

System of Chemical dosing  

(Manual/ Mechanical through 

pumps) 

Mechanical 

20.  

ETP/ PETP INLET 

Flow meter with totalizer installed 

at ETP/ PETP inlet 

 

 

No flowmeter installed at Inlet of ETP. Hence, no record of 

effluent generation. 

 

21.  

ETP/ PETP OUTLET 

Flow meter with totalizer installed 

at ETP/ PETP outlet 

 

Logbook maintained:  

Flowmeter without totalizer installed only instantaneous value is 

shown 

Type of Flowmeter: electromagnetic/ ultrasonic etc. 

Instantaneous flow rate Reading: 13.76m3/hr 

Totalizer Reading: No totalizer available 

Logbook indicating hourly value maintained. 

 Production processes Domestic uses Others (specify) 

Average Effluent Discharge (KLD) 

(based on logbook of ETP/ PETP 

outlet) 

1. 402.8 KLD (avg for 21 

days (April-7 days; 

May- 6 days; June 8 

days) 

- - 

12
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Sewage management section 

24 Sewage management status No residential colony inside the premises.  

Managed through Septic tanks  

 
 

Effluent Discharge  during the 

inspection (KLD) 

2. 416.8 KLD - - 

Effluent Discharge in KL/ MT of 

product 
5.67 KL/MT 

 

- - 

22.  

TREATED EFFLUENT RECYCLED 

Flow meter (s) at all recirculation 

lines installed with totalizer 

 

No flowmeter to record treated water reuse was found installed. It 

was informed that treated water is used for gardening purpose 

however, no such activity was observed at the time of visit.  

 

 

23.  

TREATED EFFLUENT DISCHARGED 

a) No. of consented outlets 

b) Actual no. of outlets observed 

during visit 

01 

01 

Whether any By-pass / multiple 

Outlets of Effluent observed 

No bypass observed at the time of visit 

Mode of discharge from the unit 

premises 

Pipeline to open drain outside unit premises 

 

Ultimate disposal point ETP outletlocal drainGulaothi drain  

Tracked route to reach river Ganga 

or its tributary (include name of 

drains/ intermediate rivers) 

ETP outletlocal drainGulaothi drain river Kali East river 

Ganga 

13
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25 

 

OCEMS STATUS AND DETAILS 

Whether installed or not Yes 

Whether connected to CPCB server Yes 

Parameters displayed on OCEMS pH, BOD, COD, TSS, Flow 

Last date of calibration  08.02.2023 

Location of OCEMS (In-line/ On-

line) 

Outlet channel loop of ETP  

Instantaneous values shown on 

OCEMS during inspection 

Flow (m3/hr):  17.6 (separate flow meter display) 

pH : error 

TSS (mg/l): 21.3 

BOD (mg/l): 10 

COD (mg/l): 59 

26 

AIR POLLUTION – EMISSION SOURCES & CONTROL 

Sources of air 

pollution 

Chimney 

Details 

APC Equipments 

Stipulated Provided 

3 Boiler (10, 8 & 

6 TPH) 

Thermopack 

35 meter  Cyclone & ESP Cyclone & ESP 

Details of D.G Set Capacity 

625 KVA,500KVA,380 KVA 

Fuel Consumption 
Type of fuel Consumption 

Process/ 

Machine 

Diesel 285 Ltr DG 

27 

SOLID WASTE & SLUDGE MANAGEMENT 

Solid waste generated in the unit: Production Process waste –  

ETP Chemical Sludge – Approx. 5-6 ton per year [4.120 MT 

(manifested on 23.06.2023)] 

Raw material residues- 

Used oil – 30 ltr (manifested on 23.06.2023)  

Others (if any) – E-waste disposed – Form-6 

ETP Sludge Dewatering system Sludge drying beds 

Total  Solid waste generated (in 

Kg/month) 

No record maintained 

Mode of Hazardous waste disposal TSDF Site- through Bharat Oil & Waste Management Ltd. 

Copy of agreement at Annexure-6. 

If Disposal through TSDF site:  

(Last four Form- 10 to be 

attached) 

Yes 

Form 10 for 23.06.2023 provided (enclosed) 

28 

ENVIRONMENTAL LAB 

Availability of Environmental Lab 

(Also, mention type of instruments 

available in the lab) 

Yes, common laboratory with Unit 3. 

pH meter, weighing machine, COD digester, titration, oven, 

etc 
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Staff engaged at ETP (along with 

nos.) 

04 

29 

ELECTRICITY CONSUMPTION IN ETP 

Whether separate energy meter 

installed for ETP 

Yes 

Average Electricity Consumption (in 

KWh/day) (based on logbook) 

 

141KWh/day 

Instantaneous energy meter reading 

during inspection (in KWh) 

 

8086.01 

30 

COMPLIANCE STATUS 

As per effluent discharge norms Complying 

Overall Complying 

31 
Effluent Analysis Report- Quality of discharged effluent (for all parameters as notified for the 

UNIT under Environment (Protection) Rules, 1986/ required as per Consents) 

Parameter # 
ETP 

inlet 

Primary 

clarifier 

outlet 

Secondary 

clarifier 

overflow 

ETP 

outlet 

Notified 

general 

Discharge 

standards 

for inland 

surface 

water  

E(P)A, 1986 

Norms 

as per 

consent 

Compliance 

w.r.t. 

consent/notif

ied standard 

Colour 

(Colour Unit) 
BDL BDL BDL BDL - -  

pH 7.2 6.7 7.8 8.2 6.5-8.5 - Complying 

BOD  723 207 34 06 30 30 Complying 

COD  2106 932 148 43 - 250 Complying 

TSS  571 372 BDL BDL 100 100 Complying 

TDS 1292 1772 764 940 - - - 

Nitrate-N 

(NO3-N)  
2.37 

3.55 8.13 8.08 
10 - Complying 

Nitrite-N 

(NO2-N) 

BDL 

<0.01 

BDL 

<0.01 

BDL 

<0.01 

BDL 

<0.01 
- - - 

Oil and 

Grease 
- - - BDL 10 10 Complying 

*In Aeration 

Tank(s), 

MLSS (mg/l): 5687 

MLVSS (mg/l): 3760 

 

# All values except colour & pH are in mg/l 

BDL – below detection limit 
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 Specific Observations: 

1. On the day of visit, the unit and its effluent treatment plant (ETP) were found operational. 

2. The unit is having valid consent to operate for processing of 400 KLD of milk to produce the milk 

products (Skimmed milk powder (SMP), Ghee, butter, loose milk and cream). The Consent to operate 

under Water Act, 1974 & Air Act, 1981 is valid till 31.12.2024. 

3. The unit has installed ETP of 600KLD and as per consent it is allowed to discharge treated effluent into 

drain.  

4. At ETP, no flowmeter was found installed at inlet and flowmeter installed at outlet was without totalizer. 

Unit is maintaining logbook of ETP outlet by recording hourly readings from flowmeter. 

5. The ETP comprises of  Oil & grease trap tank Equalization tankchemical/lime dosing tank 

Primary clarifier aeration tank  secondary clarifier Outlet & Sludge drying bed.   

6. Online continuous effluent monitoring system (OCEMS) was found installed at the outlet of ETP and it 

was displaying values as TSS -21.3mg/l, BOD - 10 mg/l, COD-59 mg/l and pH value was showing error. 

7. The ETP receives effluent from process area and floor cleaning. 

8. The unit is abstracting water from borewell and as per logbook for 44 days of May and June 2023 the avg 

fresh water abstraction is 229.1 KLD for all processes which makes the specific fresh water abstraction as 

– 3.22 KL/MT. 

9. The unit has processed an average of 64090 Kg of milk per day (approx. 64.09 KLD) based on data for 

May and 13 days of June 2023, against the consented amount of 400 KLD of milk processing. 

10. The average flow from ETP is approx. 402.8 KLD whereas the specific water discharge is approximately 

5.67 KL/MT of total production of 71 TPD. 

11. The inspection team has collected samples from inlet, outlet and aeration tank of ETP for verification of 

compliance of treated effluent. 

12. As per the analysis of the samples collected by the inspection team, treated effluent was found complying 

for pH – 8.2 (against standards of 6.5 – 8.5), BOD – 06 mg/l (against standards of 30mg/l), COD- 43 mg/l 

(against standards of 250 mg/l), TSS – BDL (against standards of 100mg/l); Nitrate (NO3-N) – 8.08 mg/l 

(against standards of 10 mg/l) and Oil & Grease – BDL (against standards of 10 mg/l), when compared 

with EPA (rules) 1986, notified standards for Dairy and consented discharge norms of the state pollution 

control board. 

32 Groundwater Analysis Report (s): Yes 

Sampling 

location 

Parameters  (all values are in mg/l except pH, Conductivty - µmho/cm  & colour-colour unit) 

pH COD Conductivity TDS Total 

Hardness 

Total 

Alkalinity 

Chloride Fluoride Nitrite 

(NO2-N)  

Nitrate 

(NO3-N) 

Colour 

Borewell 

of Unit-IV 
7.8 BDL 955 642 287 414 29 0.89 0.05 3.91 BDL 

Acceptabl

e limit 

BIS-

10500* 

6.5-

8.5 

- - 500 200 200 250 1 - 45 5 

Permissibl

e limit in 

absence of 

alternate 

source – 

BIS-

10500* 

6.5-

8.5 

- - 2000 600 600 1000 1.5 - 45 15 

*Standards IS 10500: 2012 Drinking water-Specification (Amendment No. 1  June 2015) 
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13. The MLSS and MLVSS values in the aeration tank was 5687 and 3760 mg/l respectively and the ratio of 

MLVSS and MLSS 0.66 observed. The unit has processed 64.1 MT of milk during the 44 days and which 

makes 3.57 m3 of borewell water abstracted per KL of milk. 

14. The ground water collected from the borewell in the unit premises was found to have pH – 7.8, COD- BDL, 

colour-BDL whereas the values of, whereas the values of total hardness, total alkalinity and TDS were 

found to be higher than acceptable limit but were well within the permissible limits as per IS 10500 

standards for drinking water. 

15. Unit is discharging the treated effluent from ETP into the local drain as per consent condition, which 

reaches river Kali-East through Gulaothi drain. 

 

 Specific Recommendations/Suggestions: 

1. Unit shall explore the options for maximum reuse/recycle of treated effluent in horticulture, agriculture 

and irrigation in unit premises and nearby areas. 

2. Unit shall install electromagnetic flowmeter at inlet and outlet of ETP with totalizer display. 

3. Unit shall store the ETP sludge in a safe place and maintain logbook for sludge generated and disposal. 

4. Unit shall clean the drain chambers and open channel near the premises for any deposition in drain. 

5. Storm water drains inside the unit premises must be separate and shall not intermix with effluent channels 

either untreated or untreated. 

Overall Compliance Status: Complying 
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5. INSPECTION REPORT OF M/S VRS FOODS LTD, UNIT-3, GULAOTHI, BULANDSHAHR, 

U.P. 

 General Information & Operational Details                                           Date of Inspection 13.06.2023 

1.  
Name & complete Address: VRS Foods Ltd., Unit - 3, Old Bus Stand, Gulaothi Distt. 

Bulandshahar 

2.  

Geographical Coordinates  

(Latitude and Longitude) in 

Decimal 

N: 28.591523 

E: 77.786042 

 

 

3.  

Name of the: occupier/ contact 

person(s) with designation: 

c) Telephone/Mobile(s) 

d) E-mail ID(s) 

Mr. Rajendra Sharma, Unit Head  

9837750888 

Mr. Naveen Kumar 

9837026520, naveen.kumar@parasdairy.com  

4.  Date/year of  commissioning 1994 

5.  Name of SPCBs Regional Office UPPCB, Regional Office - Bulandshahar 

6.  Operational Status of the unit Operational 

7.  Operational Schedule 
24 hours Operation hours per day 

350-360 Number of Working days per year 

 

8.  

Approximate Distance (Km) from 

River Ganga / or its tributary 

(specify name of the tributary) 

(measure via Google map) 

Kali East- ~ 3.5KMs 

9.  

Manufacturing process flow chart 

for each product 

(Flowchart to be attached) 

Flowchart for Lactose enclosed at Annexure-1 

10.  

CGWA NOC status 

Validity with date 

(Valid copy  to be  

attached) 

If not valid, whether Applied for 

renewal? 

(application and expired NOC copy to be  

attached) 

NOC from CGWA as a permission 

to abstract groundwater 

(copy to be  attached) 

29.09.2026 Copy enclosed at Annexure-2 

11.  

Consent Status 

Validity with date 

(Valid copies  to 

be  attached) 

If not valid, whether Applied for 

renewal? 

(application and expired consent copies 

to be  attached) 

Consent to Operate issued under 

Water Act, 1974 by SPCB 

(copy to be attached) 

 

31.12.2024 

 
Copy enclosed as Annexure-3 

Consent to Operate issued under 

Air Act, 1981 by SPCB 

(copy to be attached) 

 

 

31.12.2024 
Copy enclosed as Annexure-4 

Authorization for Hazardous Waste 

Disposal issued under Hazardous 

and Other Wastes (Management & 

30.03.2026 Copy enclosed as Annexure-5 
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Transboundary Movement) Rules, 

2016 by SPCB (copy to be  

attached) 

12.  

Product(s) & Capacity- 

 

{For all main product(s) and By-

product(s)} 

iii. TOTAL Permitted production (As per consent): 

Raw material (in nos. and weight in TPD): Milk permeate 

– a by-product from unit-4, quantity not provided 

Semi-finished/Finished product (in TPD): Lactose 10 TPD 

Other(s): 

iv. ACTUAL TOTAL production (during the inspection): 

Raw material (in nos. or weight in TPD): total 630.55 MT 

for 44 days = 14.330 TPD of milk solids from milk 

permeate  

Semi-finished/Finished product (in TPD): 7.6 TPD Lactose  

 

13.  

Type of Industry / Processes 

involved in operation (such as 

electroplating/ fabrication of parts/ 

assembly of parts/ automobile 

parts/ service station/ etc.) 

 

Dairy and Milk processing – Lactose production 

14.  

RAW WATER SUPPLY 

Source(s) of raw water supply Borewell 

In case of Borewell/ Tubewell, 

 

 

Logbook maintained:(Yes/No)  

(Last three months’ logbooks to 

be attached) 
 

Whether flow meter with totalizer installed at borewell line - Yes 

 

No. of Borewell(s) found in the unit premises having flow meter 

with totalizer installed: 01 No 

 

Type of Flowmeter:  Mechanical Flowmeter 

 

Instantaneous flow rate Reading: NA 

Totalizer Reading during visit: 659787 m3 

15.  

 Production process, 

Washing, etc. 
Domestic Others (specify) 

Average Water Consumption 

(KLD) 

(based on logbook of Water 

abstracted) 

107.3 KLD (Calculated 

for 44 days of May and 

upto June 13th, 2923) 

-  

Water abstracted during the 

inspection (KLD) 
120 KLD -  

Water Consumption in KL/ MT of 

product 
14.11 KL/MT -  

16.  

EFFLUENT TREATMENT PLANT  (ETP)                               Installed (Yes) 

Status of ETP/ PETP Operational 

Sample collected during inspection 
 Yes  

 

Type of Sampling  Grab 
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Designed capacity of ETP /PETP 

(in KLD) 

100 KLD 

Names of all treatment units  

(Flowchart to be attached) 
Also, mention name of operational 

treatment units 

InletOil&grease trap tank Collection Tank Equalization 

tank Chemical dosing for pH UASBR tank Aeration tank  

secondary clarifier Final Treated water tank Outlet & Sludge 

drying bed to local drain discharge to Gulaothi drain and 

ultimately to Kali East river river Ganga 

 

Dimensions of  treatment units Not available 

Processes from where wastewater 

streams reaching ETP/ PETP 

Milk process and lactose preparation  

Type of treatment process 

 

Physico-chemical followed by Biological (Anaerobic & Aerobic) 

and clarifier without tertiary treatment  

17.  
Name of chemical(s) consumed in 

ETP/ PETP and their quantity (in 

Kg/day) 

Alum 

Soda Ash 

18.  

System of chemical mixing for 

solution preparation  (Manual/ 

Mixer) 

Mixer 

19.  

System of Chemical dosing  

(Manual/ Mechanical through 

pumps) 

Mechanical 

20.  

ETP/ PETP INLET 

Flow meter with totalizer installed 

at ETP/ PETP inlet 

No flowmeter at inlet of ETP 

 

 

21.  

ETP/ PETP OUTLET 

Flow meter with totalizer installed 

at ETP/ PETP outlet 

 

Logbook maintained: Yes/No 

(Last three months’ logbooks to 

be attached) 

Flowmeter installed, with only instantaneous values display. No 

totalizer 

 

Type of Flowmeter: electromagnetic/ ultrasonic etc. 

Instantaneous flow rate Reading: 2.02 m3/hr 

2 hourly values of instantaneous flow in logbook 

 Production processes Domestic uses Others (specify) 

Average Effluent Discharge (KLD) 

(based on logbook of ETP/ PETP 

outlet) 

3. 71 KLD (avg. for 16 

days (May-7 days; June 

9 days) 

- - 

Effluent Discharge  during the 

inspection (KLD) 

4. 56.8 - - 

Effluent Discharge in KL/ MT of 

product 

9.34 KL/MT 

 

- - 

22.  
TREATED EFFLUENT RECYCLED 

Flow meter (s) at all recirculation 

lines installed with totalizer 

No recycling of water observed 

 

23.  
Whether Unit has achieved Zero 

Liquid Discharge? 

No, Unit is not operating on ZLD  
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Sewage management section 

25 Quantity of sewage generated (KLD) NA 

 26 STP status No STP Installed, sewage treated through septic tank 

(as per consent) 

Operational (Yes/No): NA 

 

If Yes, confirm ZLD condition with 

Consent to Operate issued under 

Water Act, 1974. 

 

 

 

 

24.  

TREATED EFFLUENT DISCHARGED 

c) No. of consented outlets 

d) Actual no. of outlets observed 

during visit 

01 

01 

Whether any By-pass / multiple 

Outlets of Effluent observed 

No 

Mode of discharge from the unit 

premises 

Pipeline to open drain outside unit premises 

 

Ultimate disposal point ETP outletlocal drainGulaothi drain  

Tracked route to reach river Ganga 

or its tributary (include name of 

drains/ intermediate rivers) 

ETP outletlocal drainGulaothi drain river Kali East river 

Ganga 
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27 

 

OCEMS STATUS AND DETAILS 

Whether installed or not Yes 

Whether connected to CPCB server Yes 

Parameters displayed on OCEMS pH, BOD, COD, TSS 

Last date of calibration  08.02.2023 

Location of OCEMS (In-line/ On-line) Chamber on Outlet channel of ETP  

28 

AIR POLLUTION – EMISSION SOURCES & CONTROL 

Sources of air pollution Chimney Details 

DG Set - 250KVA 1 stack 

Type of fuel Diesel 

29 

SOLID WASTE & SLUDGE MANAGEMENT 

Solid waste generated in the unit: 

Based on Form-10 dated 23.06.2023 

Production Process waste –  

ETP Sludge – 2190 Kg (manifested on 23.06.2023)] 

Raw material residues- 

Used oil – 20 ltr (manifested on 23.06.2023)  

Others (if any) – NA 

ETP Sludge Dewatering system Sludge drying beds 

Total  Solid waste generated (in 

Kg/month) 

Not available 

Whether Logbook for Solid Waste 

generated maintained?  

(Last three months’ logbooks to be 

attached) 

Not provided 

Average Quantity of Solid  generated 

(in Kg/day) (based on logbook) 

No logbook data available 

Mode of Hazardous waste disposal TSDF Site- through Bharat Oil & Waste Management Ltd. 

If Disposal through TSDF site:  

(Last four Form- 10 to be attached) 

Yes 

Form 10 for 23.06.2023 provided (enclosed) 

Whether Logbook for Solid Waste 

Disposed maintained?  

Logbook not provided 

30 

ENVIRONMENTAL LAB 

Availability of Environmental Lab 

(Also, mention type of instruments 

available in the lab) 

Yes, common lab for Unit-III & Unit-IV 

pH meter, weighing machine, COD digester, titration, oven, etc 

Staff engaged at ETP (along with nos.) 04 

31 

COMPLIANCE STATUS (Complying/ Non-complying) 

As per effluent discharge norms Complying 

Overall Complying 

32 
Effluent Analysis Report- Quality of discharged effluent (for all parameters as notified for the 

UNIT under Environment (Protection) Rules, 1986/ required as per Consents) 
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Parameter 
ETP 

inlet 

UASBR 

outlet 

Secondary 

clarifier 

ETP 

outlet 

Notified 

general 

Discharge 

standards 

for inland 

surface 

water  

E(P)A, 

1986 

Norms 

as per 

consent 

Compliance 

w.r.t. 

consent/notified 

standard 

Colour 

(Colour 

Unit) 

BDL<05 BDL<05 BDL<05 BDL<05 - -  

pH 7.5 4.7 8.6 8.5 6.5-8.5 - Complying 

BOD (mg/l) 786 231 33 06 30 30 Complying 

COD (mg/l) 2108 865 116 42 - 250 Complying 

TSS (mg/l) 135 10 20 16 100 100 Complying 

TDS (mg/l) 1392 480 1100 1092 - - - 

Nitrate-N 

(NO3-N) 

(mg/l) 

9.76 8.10 9.75 9.80 10 - Complying 

Nitrite-N 

(NO2-N) 

(mg/l) 

BDL 

<0.01 

BDL 

<0.01 
BDL <0.01 

BDL 

<0.01 
- - - 

Oil and 

Grease 

(mg/l) 

- - - BDL 10 10 Complying 

*In 

Aeration 

Tank(s), 

MLSS – 9181 mg/l 

MLVSS – 5551 mg/l 

 

33 Groundwater Analysis Report (s): Yes 

Sampling 

location 

Parameters  (all values are in mg/l except pH, Conductivty - µmho/cm  & colour-colour unit) 

pH COD Conductivity TDS Total 

Hardness 

Total 

Alkilinty 

Chloride Fluoride Nitrite 

(NO2-N) 

Nitrate 

(NO3-N)  

Colour 

Borewell of 

Unit-III 

7.4 BDL 830 562 292 386 21 0.74 0.02 1.89 BDL 

Acceptable 

limit BIS-

10500* 

6.5-8.5 - - 500 200 200 250 1 - 45 5 

Permissible 

limit in 

absence of 

alternate 

source – 

BIS-10500* 

6.5-8.5 - - 2000 600 600 1000 1.5 - 45 15 

*Standards IS 10500: 2012 Drinking water-Specification (Amendment No. 1  June 2015) 
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Specific observations 

1. The unit and its effluent treatment plant (ETP) was found operational. 

2. Unit is involved in processing of milk and preparation of lactose with consented production capacity of 10 

TPD. 

3. The consented quantity for the ETP treated effluent discharge from the unit is 100 KLD. 

4. Flowmeter is installed at outlet of ETP, without totalizer and provides instantaneous values only, no 

flowmeter installed at inlet of ETP. 

5. Logbook for outlet flowmeter is maintained by logging in 12 values in 24 hours. 

6. The ETP of the unit is based on biological (Aerobic & Anaerobic) treatment, with anaerobic reactor 

(UASBR) followed by aeration and secondary clarifier but without tertiary treatment facility. 

7. OCEMS system is installed at the outlet of ETP. 

8. The ETP treats effluent generated from process area, washing etc. 

9. The average quantity of water abstracted during the May and 13 days of June 2023 (44 days) is approximately 

107.3 KLD. 

10. As per logbook provided by the unit, the average production of lactose for May and 13 days of June is 

approximately 7.6 TPD. 

11. The average flow from ETP is approx. 71 KLD whereas the specific water discharge is approximately 9.34 

KL/MT. 

12. The inspection team has collected samples from inlet, outlet, UASBR, secondary clarifier and aeration tank 

of ETP for verification of compliance of treated effluent. 

13. As per the analysis of the samples collected by the inspection team, treated effluent was found complying 

for pH – 8.5 (against standards of 6.5 – 8.5), BOD – 06 mg/l (against standards of 30mg/l), COD- 42 mg/l 

(against standards of 250 mg/l), TSS – 16 (against standards of 100mg/l); Nitrate (NO3-N) – 9.8 mg/l (against 

standards of 10 mg/l) and Oil & Grease – BDL (against standards of 10 mg/l), when compared with EPA 

(rules) 1986, notified standards for Dairy and consented discharge norms of the state pollution control board. 

14. The MLSS and MLVSS values in the aeration tank was 9181 and 5551 mg/l respectively and the ratio of 

MLVSS and MLSS is 0.60 observed.  

15. The ground water collected from the borewell in the unit premises was found to have pH – 7.4, COD- BDL, 

colour-BDL whereas the values of total hardness, total dissolved solids and total alkalinity were found to be 

higher than acceptable limit but were within the permissible limits as per IS 10500 standards for drinking 

water. 

16. Unit is discharging the treated effluent from ETP into the local drain as per consent condition,  which reaches 

river Kali-East through Gulaothi drain. 

 Specific Recommendations/Suggestions: 

6. Unit shall explore the options for maximum reuse/recycle of treated effluent in horticulture, agriculture and 

irrigation in unit premises and nearby areas. 

7. Unit shall install electromagnetic flowmeter at inlet and outlet of ETP with totalizer display. 

8. Unit shall store the ETP sludge in a safe place and maintain logbook for sludge generated and disposal. 

9. Unit shall clean the drain chambers and open channel near the premises for any deposition in drain. 

10. Storm water drains inside the unit premises must be separate and shall not intermix with effluent channels 

either untreated or untreated. 

Overall Compliance Status: Complying 
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6. ANNEXURES 

Sl. No Name Page No. 

1. Manufacturing Flow Chart  

2. NOC from CGWA  

3. Water Consent  

4. Air Consent  

5. Authorization for Hazardous Waste  

6. Borewell Logbook  

7. ETP Flow Logbook  
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7.  Photographs of Unit-4 VRS foods on 13.06.2023 

  

Photo 1: Equalization tank of ETP Photo 2: Primary clarifier of ETP 

  
Photo 3: Aeration tank of ETP Photo 4: Secondary clarifier of ETP 

  
Photo 5: Sludge drying bed Photo 6:Sludge drying beds 
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Photo 7: Flowmeter and OCEMS sensor at outlet Photo 8: OCEMS display 

  
Photo 9: Energy meter Photo 10: ETP Laboratory 

  
Photo 11: ETP sludge stored in open Photo 12: Boiler area 
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8. Photographs of Unit-3 VRS foods on 13.06.2023 

 
 

Photo 1: Equalization tank of ETP Photo 2: Secondary clarifier of ETP 

  
Photo 3: Aeration tank of ETP Photo 4: Sludge drying bed 

  
Photo 5: Flowmeter at outlet Photo 6: OCEMS sensor  
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Photo 7: Borewell flowmeter Photo 8: Common ETP Laboratory 

  
Photo 9: Borewell of unit Drain outside unit premises 
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9. Photographs of local drain chambers outside unit 

 

  

Chamber receiving treated effluent from both units Next chamber on local drain outside industry with 

scum 

 

10. Photographs of hand pumps in Gulaothi where samples were collected 

 

  
Photo-1A – Handpump near Yadav Hotel, Gulaothi 

 

Photo-1B – Handpump near Bilal Masjid, Gulaothi 
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Inspection team Members: 

Name Designation Signature 

Mrs. Reena Satavan 

 

 

Additional Director & Scientist ’E’ , 

CPCB, Delhi 

 

 

 

Shri. Lalit Narayan Nayab Tehsildar, Sadar-

Bulandhshar 

 

 

Mrs. Sapna Shrivastava  Regional Officer, UPPCB, 

Bulandshahar 

 

 

Dr. Firoz Ahmad Research Associate-III, CPCB, Delhi 
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Dosing Pump{pH monitoring by 
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Di lution 
Ta nk(Dil utE: 
Nitric Aci0) 
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RO Water 
1st Washina -. Decantation 1 

RO w; er - 2''J _. 
Washing '-----------.-J 

~----- ~ 

Decantation 2 

Magnet-1 

ML 1 in Silo no -4 for 
reprocess in ancalcing unit 

ML2 for 
Reprocessing 

OPRP -2= Decanter -2 

Scarper & Bush check 
CL=lntactness no metal 
chipping 

I 

I 
I. 
!/ 
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I' 

= 10500 Gauss 

---] ML-3 mix in SIL0-80Kl. for 
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Hot air filtered by 
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,_ 
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for Crystal 
washing 

Reuse (mix In Permeate) 

OPRP¼Pre Heating FBD 1 
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Drying temperature 
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CL=Intactness 
of FBD .Sieve 

Check for any scratches or metal -
generation atter every run ' -. _ . 
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Air Temp= 22-32°( 
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Jet filters 
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Item No. 05  Court No. 1 

BEFORE THE NATIONAL GREEN TRIBUNAL  
PRINCIPAL BENCH, NEW DELHI 

Original Application No. 753/2022 

Manvir Tevtiya & Ors.   Applicant(s) 

Versus 

State of Uttar Pradesh               Respondent 

Date of hearing: 15.03.2023 

CORAM: HON’BLE MR. JUSTICE ADARSH KUMAR GOEL, CHAIRPERSON  
HON’BLE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMBER 
HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER 

ORDER 

1. Grievance in this application is against violation of environmental 

norms by milk plant, M/s VRS Foods Ltd, Unit 3&4 in District 

Bulandshahr, U.P. It is stated that air pollution is affecting the inhabitants 

and chemicals are released from the plant on land through borewells. 

Water of handpumps is polluted and is adversely affecting public health. 

2. Vide order dated 03.01.2023, the Tribunal sought a factual report 

from a joint Committee comprising State PCB and District Magistrate, 

Bulandshahr. 

3. According to report dated 02.03.2023, there is no serious violation 

but we find the report to be incomplete. As per standards laid down at 

Serial No. 56 in the schedule to the EP Rules, Nitrate has to be below 10 

mg/l which has not been verified. The TSS has been found to be 76 mg/l 

against limit of 50 mg/l (according to the test report) but the report has 

assumed the standard to be 100 mg/l. Further, we do not find reference of 

100
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CTO granted to both the units and consented limits and mode of disposal 

of treated effluents. Instead of permitting discharge into drain, the first 

option would be to go for ZLD with complete recirculation system and other 

option to use for horticulture failing which stringent standards need to 

apply and not relaxed standards. 

4. In view of above, we are left with no option except to constitute 

another Committee which will now be headed by Scientist ‘E’ to be 

nominated by CPCB, R.O, State PCB and District Magistrate, Bulandshahr. 

The said Committee may make an independent inspection in the light of 

above observations and also source of ground water. Report may be filed 

on or before June 30, 2023 by e-mail at judicial-ngt@gov.in preferably in 

the form of searchable PDF/ OCR Support PDF and not in the form of 

Image PDF and a copy thereof may also be served on project proponent (PP) 

to enable the PP to file his response, if any, before the next date. 

List for further consideration on 28.07.2023. 

A copy of this order be forwarded to CPCB, State PCB, and District 

Magistrate, Bulandshahr by email for compliance. 

Adarsh Kumar Goel, CP 

Sudhir Agarwal, JM 

Dr. A. Senthil Vel, EM 
March 15, 2023 
Original Application No. 753/2022 
AB 
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